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Shouldering of Responsibility of Refugees

fro m Bangis Desh by the Central
Government
3592. SHRI RAMACHANDRAN

KADANNAPPALLI: Will the Minister
of LABOUR AND REHABILITATION
be pleased to state :

(a) whether the Chief Minister of West
Bengal had asked the Centre to shoulder
the entire responsibility for refugees coming
from Bangla Desh; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF LABOUR AND
REHABILITATION (SHRI R K.
KHADILKAR):

(a) and (b). Due to sudden and heavy
influx of refugees from East Bengal and the
congestion in the border arcas, the
Government of West Bengal had requested
the Government of India to take charge
of the refugees from East Bengal. It was
therefore, decided that with a view to re-
lieving the pressure of refugees in West
Bengal, the Government of India will esta-
blish Central Camps both in the interior
of West Bengal and also in other States to
which the refugees from the border areas
may be dispersed. Following this decision,
the programme of establishing Central
camps, is well under way and over 63,000
refugees have been dispersed from West
Bengal upto 25-6-1971 to the Central Camp
at Mana, Raipur.
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Cost of Production of Sugarcane
and Sugar

3594. SHRI JYOTIRMOY BOSE
Will the Minister of AGRICULTURE be
pleased to state :

JULY 1, 1871
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(a) The State-wise, average cast of pro-
duction of sugarcane;

(b) the average price at which the Sugar
Mills purchase sugar.canes from the pro-
ducers; and

(¢) the state-wise average cost of pro-
duction of a kXilogram of sugar ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
SHER SINGH) : (a) Studies on cost of pro-
duction of sugarcane in the major sugart-
cane growing States of the country werc
carried out by the erstwhile Indian Central
Sugarcane Commiittee during the period
1955 to 1963. The following table gives
the periods of studies and the estimates of

cost of production per quintal of sugar-
cane.

State Period Estimated cost of production
—— per quintal (Rupees)

Andhra Pradesh 1955-58 2,50

Bihar 1955.58 2.44

Maharashtra 1956-59 3.18

Mysore 1960-63 2.87

Punjab & Haryana 1955-58 2.43

Uttar Prade.h 1955-58 2.67

(b) During the year 1970-71 (lIst
September 1970 to 30th September 1971)
the Sugar Mills have generally purchased
sugarcane at the minimum price statutorily
fixed by Government. The notified mini -
mum price payable by sugar mills for
sugarcane purchased during this year varies
between Rs. 7.37 and Rs. 9.22 per quintal,
depending upon the recovery of sugar from
sugarcane of the mills concerned.

() The cost of production of sugar
varies from year to year and region
to region depending wupon the cost
of cane, the recovery of sugar from

sugarcane, duration of the crushing sea-
son and the conversion cost. A state-
ment is attached indicating the conver.
sion cost for factories in various rcgions
worked out by Tariff Commission (1969)
for the years 1969-70 to 1971-72 based on
the working results ol 1966-67 season ad-
Jjusted to recovery and duration for the five
vears 1963-64 to 1967-68. The cost of
manufacture of sugar is calculated by add-
ing to conversion charges the cost of canc.
A return of Rs. 10.50 per quintal on capital
employed in the production of sugar is

also allowed as recommended by the
Tarffic Commission.





